
IN the; central AOPIINISTRaTIUE fRiaUNAL

PRirCIPAL BENCH

O.Ao Noo 2278/96

Now Delhi this the 11th Day of Fsbruary, 1997

Hon'ble Smtotiiikshisi Suaininathan, Nembgr (D)

1» Shri dm pgrkash
s/o ShoChandan Singh
E-81 , ,Sarpjani Nagar, New Delhio

2» Sh^Raj Kumar^
a/o Shti Dm PaTkash
£-81, 6tarojni Nagar,
Wau Delhi. - • ' ■

(By advocate Sh, K,K,Puri )

J. .

•o. Applicants

1<i Union, pf India sprvica through

Ministry of Health & Family Uolfara,
.  Nirman„8hauan, Nau; Delhi,

2o Director Genaral of Haalth
'  Nirman Bhauanj New Delhi,

3, Mpdical Superintendent,
Dr.RS'L Hospital,
N8w Delhi,

(By Advocate Shri k.C,6, IBanguanl,
Learned Senior Counsel)

Respondents.

-  0 R D £ R (ORAL)

Learned opunsal for the, applicants seeks,

permission tpuithdrau this application ap he submits thgt
the applicants are likely to receive the benefits as sought
for from the respondontso - • -

Permission-to uithdrau the OA is granted.
Accordingly OA is dismissad as uithdrawn.

(Smt.Laks^i SuaminathahT
ember (3)


